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No. DJ/VTrg./JO-091 Cyber C'rinrcs/1660,-’2023/ P 86 201l1 February, 2023

To
1. The PHncipal District & Sessions Judge. IIQs) Central1 THC
2. The Principal District & Sessions Judge, South. SaI<et

3. The Principal District & Sessions Judge, North-West. Rohini
4. The Principal District & Sessions Judge. Nan, Delhi, PHC
5. The Principal District & Sessions Judge, East, KKD
6. . The Principal District & Sessions Judge. North, Rohini
7. The Priacipai District & Sessions Judge= South-west. Dwal'ka

.8. Thc Principal District & Sessions-cum-Spl. Judge (PC Act) ( (’-BI), Rouse Avenue
9. The Principal District & Sessions Judge. South_East. Saket

1 0. The Principal District & Sessions Judge. North-East, KR.D
J/1': The Principal District & Sessions Judge. West. THC
12. The Principal District & Sessions Judge, Shahdara. KKD

Sub.: Orientation Course on Different Dimensions of Cyber Crimes (Optional) 'for bIixt,.d
Group of DHJS & DJS Officers

Respected Sir/Madam.

As pcr the approved Training Calendar for the year 2023. the Delhi Judicial Academy.
shall be conducting the subject Confclencc un 18'l1 March. 2023 al Delhi Judicial Acadelnv.

The proposed nomination list of Judicial OfFIcers for the a'fbresajd p1'our,unlue is
enclosed as Annexure ' A’. The schedule of the programme-shall be communicated in due
course

It is requested that nominated Judicial Officers posted in your diStIICt may kindjy be
qolnmunicatccl about tlrcir nolninaLion in the aforesaid programme through your good o' I=Hoe:

In case an Ottlcef Eequires exemption from attending the programme. he/she may move
their application in advance through the Qonce1'ned Ld. P1'incipal' Ditrit..t & Sessions JJdge. if
the exemption is tequired on urgent basis. 'an' intimation to that effect may be sent tb the
Academy through e-mail, followed by a formal applicdtion duly forwarded by the concerned Ld
Principal District & Sessions Judge.

1 The nominated Judicial OffIcers may kindly be advised not to list any judicial work on
181l1, Ma{ch. 2023.'SO that litigants and lawyers are not inconvenienccd. In case some judicia1

\\'orE has already been listed. it may be preponed or adjourned accordingly9 to thJexten;
possible.

\vial regards.

pb&s3J£$
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Yours failhfully,

Mr Ch''~'LWY
(Dr. Aditi Choudhary)E:ncl.: As above
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) OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (WEST)
TIS HAZARI COURTS : DELHI

No fd 7 >- '+gt'Y£ /JOTP/Gaz/PDJ West/2023 Dated Delhi theW]HI/:b
Copy forwarded for information and necessarY action to :-

1. The Judicial Officers concerned, West District, Tis Hazari courts, Delhi.
2. The Officer Inch,u'ge. Pool Car, Tis FIazad Courts, Delhi.

3 . For uploading on LAYERS .
+. For uploading on cenb'alized website through LAYERS .

„*=kg:?:$;h*,District Jagge(gommercial Court)-02
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Annexure 1 A1

an
Proposed Nomination List of

Orientation Course on Different Dimensions of Cyber Crimes (O,p'tional)
for Mixed Group of DHJS & DJS Officers
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Name of Officer

Mr. Girish Kathpalia

1 val
r

4 1 Mr. Nikhil Chopra

Mr. Brijesh Kr. Carl

Mr. Manoj Kumar Nag
Mr. Chandra Shekhar

Mr. Ajay Kr. Jain

Ms. Neelam Singh
Mr. Manoi Kumar

Mr. RaI<esh Pandit

Mr. Anil Kumar
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Mr. Devinder Kr. Jangala

Mr. Kuldeep Nara:

Mr. Rakesh amar-II
Mr. Lalit Kumar
Mr. Aiay Gulati-I
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Mr. Rakesh Kumar-IV

Mr. Sonu Agnihotri
r
Mr. Sandeop Gar!

Mr. Harjyot Sin
Mr. Arumam
Mr. Sushant Chan

Ms. Neha
Mr. Alok Shukla

Mr. Rajesh Kumar

;h Bhalla
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Mr. Arun Kumar Gan

Ms. Charu G'upta
Ms. Bhavna K-alia

Ms. Manisha Khul'ana Kakkar

Mr. Harvinder Singh

Ms. Manisha TripatR
Mr. Arun Goel

Ms. Ankita Lal
Ms. Riga Guha

Ms. kicha Parihar
Ms. Prabh Dee] Kaur

Mr. Jitendra Pratap SinI

Ms. Shivani Chauhan

Mr. Anurag Dass
Mr. HarjeetI

Mr. Puneet Nagpal
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18th March, 2023
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